09.05.2017 J-1FOR PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)

09.05.2017

COURT NO. 26
HON'BLE MR. JUSTICE VALMIKI.J.MEHTA

AT 10.30 A.M.

1. FAO 435/2016 ANGEL BROKING LTD. DEVMANI BANSAL, JAGRITI
VS. AHUJA, M.C. DHINGRA, PRIYA
SHARDA KAPUR PURI
2. FAO 492/2016 SHARDA KAPUR M.C. DHINGRA, PRIYA PURI,
VS. ANGEL BROKING LTD. DEVMANI BANSAL, JAGRITI
AHUJA

COURT NO. 30
HON'BLE MR. JUSTICE P.S.TEJI

AT 2.15 P.M

1. CRL.A 437/2001 SATYAWATI & ORS. M.L. YADAV

VS. STATE SUNDERSHAN JOON
2. CRL.A 744/2001 MAHINDER KUMAR & ANR. HARISH KHANNA

VS. THE STATE PANNA LAL SHARMA
HIGH COURT OF DELHI REGISTRAR (LISTING)

08.05.2017



09.05.2017

32. cs(coMM) 278/2017

FOR PRONOUNCEMENT OF JUDGMENT

COURT NO. 23 (0S-A)

HON'BLE MS. JUSTICE INDERMEET KAUR

FOODCRAFT INDIA PRIVATE
LIMITED

Vs. SAURABH ANAND TRADING AS
URBAN PALLETTE RESTAURANTS &
ORS

*kkkkkkk

CHANDRA M. LALL, VEDANTA
VERMA, NEERAJ ROY, RUPIN
BAHL, SUSHANT SINGH, VINEET
CHAUDHARY, SAURAV ROY,

(ORIGINAL JURISDICTION)
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